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(c) whether, in the wake of the; observations 
made by the Central Administrative Tribunal, 
Govfnunent have made any assessment to 
know the irregularities, if any, with regard to 
the admission in the various A|gricultuirail 
Univtemitiies in the country and the declining 
teaching Standards in these Universities; and 

(d) if so, what is the outcome thereof stating 
the steps contemplated by Government in this 
regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI NKJSH KUMAR): (a) 
to (c) Sir, The Tribunal has only advisejd 
IARI to suitably amend post-graduate 
Calendar/Information Bulletin relating to 
prescribed qualifications for admission to 
Bipcheimis|ry discipline. 

(d) In accordance with the directions of the 
Tribunal, the qualifications for admission to M. 
Ss and Ph. D Programmes in different disciplines, 
including Bio-cheaiis-tey, have been revised, 
so as to make them very specific. 

The Academic Council which is the 
supreme body for taking policy decisions with 
regard to post-graduate education reviews the 
admission policy for each academic year and 
formulates admission  prq-celdure after detailed 
deliberations in an effort to constantly improve 
the acadejnic standards. 

 

 


